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.31, 1613(37).—F= 1T TLHRE T ATATHTH 2008 (2008 F7 11) FoH T80F TATT I ATATHAR FgT
AT g o 91T 209 T IT-GTT (1) 2T T&T LTRAT T TINT L g0 A THTETH I ST o6 TETA l Al
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AT &9 & 3T T8 @it & ATeqq 8§ qHaTs 1 a8 Y& HT S THT U Aedl f gHars wieed
FAT THT 3T = At s & o0 T iy smaess awsr F3 % TETT SMael a1 AT a7 AT T
AT T T AT STATATT HT TR
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I ATATIH T &1 20 T FY IT-ATT (2) F AT Teaw AT g B o #rs o1 swaer

sfaw grm

TH ATGEAT o el 3T ATAT S T 1T SIH & 37T AT I g 307 Tgaag =Afh grer

AR ATHTLT F ITUE HFIATAT § IAHT (AEreq0r BT ST oty |

ATLAT

AT o A9 o TRASET I uf3r Toe F SISTAY 0 § oY — 9T §¢ (178.28 )
Agreheer gt % forg sramaTei ardwRs gy s deemr afa ar R | Rewor-

IESIRCIEEIS]
- R r | w1 T T AT GHIT FeY arw AATH TPAT | STATH T
. Gik:} Gik:} THTT (347 . #) (ZFAT H)
1 | sfreramer | geeT AT 2 5080/1 | wYETEY | 4993.595 0.4994
2 | sfiemameT | gwET AT 2 1111 | 610.359 0.0610
3 | fidarer | geET AT 2 1117 qEFHTE 1136.348 0.1136
4 | fiqareT | gEET AT 2 1179 qLHRT 1859.351 0.1859
5 | sfieramsT | gwET TAETT2 | 52491131 | weETY | 2275.664 0.2276
6 | sfieramsT | gwET TAETT2 | 5251/1168 | wvHTY | 4464.323 0.4464
7 | ArerareT gL=T [ATIRT 2 1160 ECARA} 1637.055 0.1637
8 | sfieareT | geET AT 2 831 qEFHTE 3427.901 0.3428
9 | sfierameT | gwET AT 2 1113 forsfy 278.271 0.0278
10 | sfremmsT | gweT AT 2 1112 forsfy 18.084 0.0018
11 | HETeT | geET TAE@RT2 | 5255/1177 LEl 46.555 0.0047
12 | ofieam=r | geeT TAETT2 | 5254/1177 | 162 0.0162
13 | dfierareT | g TAERT2 | 5253/1170 | &SI 391.007 0.0391
14 | HETET | YT TAE@RT2 | 5252/1170 LEl 81 0.0081
15 | sfremmsT | geeT AT 2 830 forsfy 164.015 0.0164
FT AN : | 21545528 2.1546
1 | HieareT | ST AT 1 357/2 qLHRTE 576.476 0.0576
2 | HiwErET | g AT 1 357/1 LEEA] 52.877 0.0053
3 | sfemmer | gEr AT 1 338 R | 4869.07 0.4869
4 | sfeEmsT | ogEr AT 1 364/2 aEET | 104527 0.0105
5 | fieateT | gYET AT 1 365 qLHRT 728 0.0728
6 | fieateT | gYET AT 1 366 qLHRTE 17.586 0.0018
7 | dfeErEr | g AT 1 726 T | 9872.113 0.9872
8 | sfremmsr | zEr AT 1 725 wEET | 526.587 0.0527
9 | fieaTeT | gYET AT 1 788 LEEAL] 6892.767 0.6893
FT INT: | 23640.003 2.3640
1 ferareT gLt TqSAT 168 ECAR] 2598.392 0.2598
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HILT =T TSI AT

. forer &1 | I & | - qEF | Em TRAT | AT A

. Gik:} Gik:} THTT (347 . #) (ZFAT H)
2 | sffeameT | geeT =T 169 RGO 20.493 0.0020
3 | dffemareT | geET FET 171 GAEARA] 5061.653 0.5062
4 | HFETET | EEET =T 750/172 | \¥ETET 13.724 0.0014
5 | fiqarer | ge=T AT 172 AT 1428.01 0.1428
6 | wfieareT | geET FET 173 GAEARA] 45.688 0.0046
7 | ffemETET | geET FET 744/480 GAEARA] 5952.204 0.5952
8 | fidarer | gIET FdT 654 qLHRT 591.686 0.0592
9 | ¥fierarsT | gIET EEL 482 ALF 1.645 0.0002
10 | sfier@areT | gEeT =T 680 qLHT 50.1 0.0050
11 | fie@aret | gesT =T 748/681 TwEET | 6613.907 0.6614
T AN : | 22377.502 2.2378
1 | oSt | geET EATEAT 455 qYEET | 3217.883 0.3218
2 | WieErET | geET AL 456 qeEEl | 188.061 0.0188
3 | WierarsT | geET AL 439 qeEEt | 592.754 0.0593
4 | fiqareT | gEET wqTEAT 608/2 T | 1861.257 0.1861
5 | ierarst | geET EATEAT 1633 qAEET | 4142.82 0.4143
6 | WierarsT | gIET AL 1512 qeEEl | 387.936 0.0388
7 | WieETET | gIET AL 1516 et | 1157.721 0.1158
8 | wiwarsT | = EqTEAT 1508 TEET | 116.744 0.0117
9 | fiwarET | = EqTEAT 1509 LEEAK] 9.213 0.0009
10 | ¥fieamsT | ges=T AL 1507 qeEEl | 256.256 0.0256
11 | WieareT | gee=T AL 1507/3752 | @&l | 246.143 0.0246
12 | fiearsT | g EqTEAT 1502 qEEET | 1889.771 0.1890
13 | HfierareT | g EqTEAT 1485 qUERT | 2723.374 0.2723
14 | fieareT | gEeT EATEAT 2723 JUEET | 736.326 0.0736
15 | sfier@areT | geeT FUTEAT 2724 qUETEY | 1441.087 0.1441
16 | ¥fieareT | 2=l AT 3518 LEEA] 43.657 0.0044
17 | fie@arsT | g AT 455/1 st 2104 0.2104
18 | sfierareT | geeT FUTEAT 6106/3788 | fasfr 654.982 0.0655
19 | HfidaTeT | geET AT 642/1 IGEL 223.881 0.0224
20 | fieareT | e AT 650/1 At 590.631 0.0591
21 | fiqaret | g EqTAT 651/1 At 620.426 0.0620
22 | teraTsT | gIET BATEAT 652 st 107.005 0.0107
23 | wffe@meT | geET FUTRAT 3869/608 fastr 338.494 0.0338
24 | fiqateT | e AT 6008/608 st 367.045 0.0367
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. forer &1 | I & | - qEF | Em TRAT | AT A

. Gik:} Gik:} THTT (347 . #) (ZFAT H)
25 | sfieareT | geET EATEAT 6009/608 fastr 250.168 0.0250
26 | sfieareT | geET EATEAT 3805/608 fastr 1241.005 0.1241
27 | ieETsT | gIET BATEAT 3782/608 st 595.362 0.0595
28 | wfieameT | gYET EATEAT 1634 st 79.199 0.0079
29 | fidareT | gEET EqTEAT 2725 st 293.677 0.0294
30 | sfieareT | geET EATEAT 2729 GEil 405.888 0.0406
31 | sffeamer | geET EATEAT 2730 GEil 840.045 0.0840
32 | fiearsT | gEET EATEAT 2731 EEl 467.907 0.0468
33 | HierarsT | gEET AL 2738 fasft 2126.955 0.2127
34 | fierarsT | gEET AL 2734 fasft 23.361 0.0023
35 | fiearsT | gEET EATEAT 2735 st 3.892 0.0004
36 | sfiearsT | gEET EATEAT 3502/2 EEl 4299.26 0.4299
37 | ieratsT | gEET AL 3503/2 fasft 137.646 0.0138
38 | fierarsT | gEET AL 3502/1 fasft 7937.842 0.7938
39 | wfierameT | gXET EATEAT 3503/1 GEil 265.852 0.0266
40 | fiFareT | gRST EATEAT 3517/5057 | fasfr 4937 0.4937
41 | fierarst | ST AL 3987/3517 | fasft 3100.945 0.3101
42 | fierarsT | g AL 3516/2 st 676.483 0.0676
43 | fiFaTET | g EqTEAT 3516/1 At 393.631 0.0394
44 | fiFETET | ST EqTEAT 3517/1 At 81 0.0081
TA I : | 52174.585 5.2175
1 | HieareT | gEET AT @ET | 574/239 LA 320.737 0.0321
2 | HieErET | g RIERIREE] 575/239 LEEAR] 374.123 0.0374
3 | HiwarET | g RIERIREE] 460 LEEAR] 3422.293 0.3422
4 | fiareT | gEET TRt @ET 347 T 259.652 0.0260
5 | fiearer | geET TRt @ET 437 T 63.741 0.0064
6 | fiwarsT | g T ot T 438 At 135.354 0.0135
7 | HieETET | g T ot T 439 At 2.951 0.0003
8 | sfferamsT | ST Tt gt 443 st 183.836 0.0184
9 | fidarer | geET TRt @ET 442 IGEL 187.348 0.0187
10 | ¥fieareT | 2=l T ot T 444 At 404.508 0.0405
11 | fieareT | ge=t T ot T 459 At 848.814 0.0849
12 | HfierarET | geeT Tt 9T 458 st 475.781 0.0476
13 | WieatsT | gEET Tt gET 461 st 660.486 0.0660
FA TN : | 7339.624 0.7340




[T 1l—=ve 3(ii)]

HILT =T TSI AT

. forer &1 | I & | - qEF | Em TRAT | AT A
. Gik:} Gik:} THTT (347 . #) (ZFAT H)
1 | fieEreT | gEET EIRIERIL] 1 GAEARA] 3656.673 0.3657
2 | dfferamsT | geET EIRIERIK] 21 AT 2185 0.2185
3 | fi|arer | geET EIRIERIC 25 qEFHTL 154.958 0.0155
4 | HeErET | gIET EIRIERIL] 34 LREAR] 291.176 0.0291
5 | dfferarsT | gwET EIRIERIK] 20 st 243 0.0243
6 | fierarsT | geET EIRIERIK] 19 st 182.187 0.0182
7 | feEtET | g EIRIERIC 22 st 1378.595 0.1379
8 | wfierarsT | geET EIRIERIK] 23 IEEll 1865.658 0.1866
9 | sfidtareT | gYET EIRIERIE] 24 st 316.967 0.0317
10 | fieraTeT | geET EIRIERIE] 33 st 699.691 0.0700
11 | fearer | =T EIRIEDIK] 36 IEEll 619.499 0.0619
FA AN : | 11593.404 1.1593
1 | HieareT | gEST | WS #rEET | 1056/881 fasft 1511.877 0.1512
2 | HfidEreT | gEET | AT SrETEST | 995/755 fasft 375.82 0.0376
3 | HerareT | gEET | TWUSTFTEET | 996/755 IEEll 47.826 0.0048
FAAN: | 1935.523 0.1936
: Serar | qEHr | . il
: LIk T MIPOAH | EqA AT Ei: ?:fmﬁm:; Nl
(EFRAT )
1 ferareT FaTeh FaferaT™ 1986 TR 11510.387 1.1510
2 | sfieareT daredl | wdforEaTy 2179 qCHT 1873.458 0.1873
3 | orerarsT daredl | wdforEaTy 2180 qCHT 104.2 0.0104
4 ferareT FaTeh FaferaT™ 2181 TR 81.036 0.0081
5 ferareT FaTeh FaferaT™ 2283 LT 2909.276 0.2909
6 | weErEr | sfersr | datoare 2284 LR 819.242 0.0819
7 | fiemmer | dent | dafoam 2354/1987 IEEll 25.314 0.0025
8 ferareT FaTeh FaferaT™ 1987 IGEil 317.222 0.0317
9 ferareT FaTeh FaferaT™ 1996 BEl 135.664 0.0136
10 | fiwarer | sfewt | FateEE 1997 s 10.512 0.0011
11 | fiearer | dent | Fafoam 2060 IEEll 51.52 0.0052
12 | foraTet FaTeh FaferaTa 2309/2061 IGEil 36.675 0.0037
13 | fioraTeT FaTeh FaferaT™ 2062 BEl 8.649 0.0009
14 | ofrerarsT el | wAterTy 2139 IGEl 15.412 0.0015
15 | ofiearer | stereft | datoEm 2140 IEEll 135.814 0.0136
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% | Po#wr | qiesr | . Rkl ATH THAT A
g, T T TEARTAE | EET AT THIL (a1 . ) e
CRERAS))
FA TN | 18034.381 1.8034
1 | AemErer | e AT 1129 LTS 4.736 0.0005
2 | sfiearer | sErett AT 1162 TqLHRTET 495.395 0.0495
3 | fiearsr | skt GENEDT 1666/1088 At 4856 0.4856
4 | oAETET | Sferer EENES 1134 LKl 21.333 0.0021
FATNT: | 5377.464 0.5377
1 HareT | SfEret | HEmi 122 EEARA] 1180.752 0.1181
2 | HfeErEr | sErEt | wEE 118 EEARA] 558.170 0.0558
3 | ¥iwmarsr | Sewt | waEwir 212 HqLFHTLT 2037.572 0.2038
4 | WiFETET | Serer | WaATHIEr 124 LA 133.259 0.0133
5 | HErET | St | WEEIg 130 EEARA] 143.175 0.0143
6 | WieErEr | sErEt | wEE 238 EEARA] 158.315 0.0158
7 | fierErer | osErelt | wEmE 222 At 98.941 0.0099
8 | Wfiwarer | sfewt | w@EwIRr 220 At 198.930 0.0199
9 | HeEreT | SErelt | e 219 st 60.504 0.0061
10 | fierarsT | sferst | wEEir 217 st 187.407 0.0187
11 | fieare sraTef] TATHTI 216 st 160.936 0.0161
12 | wieareT steTel HATA T 214 st 25.201 0.0025
FATNT: | 4943.162 0.4943
1 dearer | steren | rEEmEEr 1200 qEEy | 2268.779 0.2269
2 feraTeT FaTeh ferefzar s 1232 TR 1035.079 0.1035
3 feraTe FaTeh ferefzar s 1557 TR 1042.062 0.1042
4 | Wfimarer | serer | ferfEEraEr 1201 GEEARA] 1222.736 0.1223
5 | wearer | osert | ferfEEm EET 1217 GEEARA] 1659.473 0.1659
6 feraTe FaTeh ferefzar @s 1218 LT 678.178 0.0678
7 feraTe FaTeh ferefzar @s 1219 LT 17.15 0.0017
8 | sfiarer | sern | ferfgarwsr 1181 IGEL 957.991 0.0958
9 | weEreT | sErt | FeRfEETEET 1199 IGEL 10.737 0.0011
10 | fiemar= sraTef] EESERIREEY 1212 LEl 126.529 0.0127
11 | foraret FaTeh ferefzar @s 1215 GEl 932.185 0.0932
12 | we@arer | ostert | eRfsAT EET 1216 IGEL 139.502 0.0140
13 | wearer | stert | eRfsAT EET 1231 IGEL 41.789 0.0042
14 | ferarst FaTeh ferefzar s 1491 st 318.538 0.0319
15 | fierarst FaTeh ferefzar s 1494 st 288.824 0.0289




[$TRT [I—=vE 3(ii)] T T TSI © T 7

% | Gear | i CLE JATH THAT il

. T | AT EAMARE THIT (=t Y. ®) @ W%ﬁ)
16 | wierareT Tt IRAERIBCEL 1556 fastr 491.728 0.0492
17 | orerareT Tt IRAERIBCEL 1558 fastr 2102.156 0.2102

18 | wierareT FaTeT frefear==T | 1939/1560 ISl 1276.01 0.1276

19 | ierareT FaTeT frefear==T | 1940/1560 ISl 1102.748 0.1103

FAAN: | 15712.194 1.5712

[, &, IT/AeaTara/d.3.59./443599200-9T1-13]
AT TR, =T Temaiaa stteprr (Faim)

MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 4th April, 2025

S.0. 1613(E).—In exercise of the powers conferred by subsection (1) of section 20A of the Railway Act
2008, (11 of 2008) (hereinafter referred to as the said Act), the Central Government, after being satisfied for the public
purpose, the land, the brief description of which is given in the Schedule below, is required for execution.
maintenance, management and operation of Special Railway Project of Doubling between Ajmer-Chanderiya section
(178.28km)” of Ajmer Division of North Western Railway in the stretch of land in Tehsil- Hurda & Antali of district -
Bhilwara in the state of Rajasthan, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to competent authority, namely, the Sub divisional officer- Gulabpura of
district - Bhilwara in writing and shall set out the grounds thereof, and the competent authority shall give the objector
an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objection and
after making such further enquiry, if any, as the competent authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the competent authority

SCHEDULE

Brief description of the land to be acquired, with or without structure for Special Railway Project namely
""Doubling between Ajmer-Chanderiya section (178.28km)” of Ajmer Division of North Western Railway”.

District: Bhilwara

I e R e SV e B =
' ’ (in Sg. Mtr.) | (in Hact.)
1 Bhilwara Hurda Gulabpura 2 5080/1 Govt. 4993.595 0.4994
2 Bhilwara Hurda Gulabpura 2 1111 Govt. 610.359 0.0610
3 Bhilwara Hurda Gulabpura 2 1117 Govt. 1136.348 0.1136
4 Bhilwara Hurda Gulabpura 2 1179 Govt. 1859.351 0.1859
5 Bhilwara Hurda Gulabpura 2 5249/1131 Govt. 2275.664 0.2276
6 Bhilwara Hurda Gulabpura 2 5251/1168 Govt. 4464.323 0.4464
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s | et | NS | g | oSy T | P |

' ' (in Sg. Mtr)) | (in Hact.)
Bhilwara Hurda Gulabpura 2 1160 Govt. 1637.055 0.1637
Bhilwara Hurda Gulabpura 2 831 Govt. 3427.901 0.3428
9 Bhilwara Hurda Gulabpura 2 1113 Private 278.271 0.0278
10 Bhilwara Hurda Gulabpura 2 1112 Private 18.084 0.0018
11 Bhilwara Hurda Gulabpura 2 5255/1177 Private 46.555 0.0047
12 Bhilwara Hurda Gulabpura 2 5254/1177 Private 162 0.0162
13 Bhilwara Hurda Gulabpura 2 5253/1170 Private 391.007 0.0391
14 Bhilwara Hurda Gulabpura 2 5252/1170 Private 81 0.0081
15 Bhilwara Hurda Gulabpura 2 830 Private 164.015 0.0164
SUB TOTAL : | 21545.528 2.1546
1 Bhilwara Hurda Gulabpura 1 357/2 Govt. 576.476 0.0576
2 Bhilwara Hurda Gulabpura 1 357/1 Govt. 52.877 0.0053
3 Bhilwara Hurda Gulabpura 1 338 Govt. 4869.07 0.4869
4 Bhilwara Hurda Gulabpura 1 364/2 Govt. 104.527 0.0105
5 Bhilwara Hurda Gulabpura 1 365 Govt. 728 0.0728
6 Bhilwara Hurda Gulabpura 1 366 Govt. 17.586 0.0018
7 Bhilwara Hurda Gulabpura 1 726 Govt. 9872.113 0.9872
8 Bhilwara Hurda Gulabpura 1 725 Govt. 526.587 0.0527
9 Bhilwara Hurda Gulabpura 1 788 Govt. 6892.767 0.6893
SUB TOTAL : | 23640.003 2.3640
1 Bhilwara Hurda Barla 168 Govt. 2598.392 0.2598
2 Bhilwara Hurda Barla 169 Govt. 20.493 0.0020
3 Bhilwara Hurda Barla 171 Govt. 5061.653 0.5062
4 Bhilwara Hurda Barla 750/172 Govt. 13.724 0.0014
5 Bhilwara Hurda Barla 172 Govt. 1428.01 0.1428
6 Bhilwara Hurda Barla 173 Govt. 45.688 0.0046
7 Bhilwara Hurda Barla 744/480 Govt. 5952.204 0.5952
8 Bhilwara Hurda Barla 654 Govt. 591.686 0.0592
9 Bhilwara Hurda Barla 482 Govt. 1.645 0.0002
10 Bhilwara Hurda Barla 680 Govt. 50.1 0.0050
11 Bhilwara Hurda Barla 748/681 Govt. 6613.907 0.6614
SUB TOTAL : | 22377.502 2.2378
1 Bhilwara Hurda Rupaheli 455 Govt. 3217.883 0.3218
2 Bhilwara Hurda Rupaheli 456 Govt. 188.061 0.0188
3 Bhilwara Hurda Rupaheli 439 Govt. 592.754 0.0593
4 Bhilwara Hurda Rupaheli 608/2 Govt. 1861.257 0.1861
5 Bhilwara Hurda Rupaheli 1633 Govt. 4142.82 0.4143
6 Bhilwara Hurda Rupaheli 1512 Govt. 387.936 0.0388
7 Bhilwara Hurda Rupaheli 1516 Govt. 1157.721 0.1158
8 Bhilwara Hurda Rupaheli 1508 Govt. 116.744 0.0117
9 Bhilwara Hurda Rupaheli 1509 Govt. 9.213 0.0009
10 Bhilwara Hurda Rupaheli 1507 Govt. 256.256 0.0256




[T 1l—=ve 3(ii)]

HILT =T TSI AT

9

s | et | et | vigename | S| T | TR |
' ' (in Sg. Mtr)) | (in Hact.)

11 Bhilwara Hurda Rupaheli 1507/3752 Govt. 246.143 0.0246
12 Bhilwara Hurda Rupaheli 1502 Govt. 1889.771 0.1890
13 Bhilwara Hurda Rupaheli 1485 Govt. 2723.374 0.2723
14 Bhilwara Hurda Rupaheli 2723 Govt. 736.326 0.0736
15 Bhilwara Hurda Rupaheli 2724 Govt. 1441.087 0.1441
16 Bhilwara Hurda Rupaheli 3518 Govt. 43.657 0.0044
17 Bhilwara Hurda Rupaheli 455/1 Private 2104 0.2104
18 Bhilwara Hurda Rupaheli 6106/3788 Private 654.982 0.0655
19 Bhilwara Hurda Rupaheli 642/1 Private 223.881 0.0224
20 Bhilwara Hurda Rupaheli 650/1 Private 590.631 0.0591
21 Bhilwara Hurda Rupaheli 651/1 Private 620.426 0.0620
22 Bhilwara Hurda Rupaheli 652 Private 107.005 0.0107
23 Bhilwara Hurda Rupaheli 3869/608 Private 338.494 0.0338
24 Bhilwara Hurda Rupaheli 6008/608 Private 367.045 0.0367
25 Bhilwara Hurda Rupaheli 6009/608 Private 250.168 0.0250
26 Bhilwara Hurda Rupaheli 3805/608 Private 1241.005 0.1241
27 Bhilwara Hurda Rupaheli 3782/608 Private 595.362 0.0595
28 Bhilwara Hurda Rupaheli 1634 Private 79.199 0.0079
29 Bhilwara Hurda Rupaheli 2725 Private 293.677 0.0294
30 Bhilwara Hurda Rupaheli 2729 Private 405.888 0.0406
31 Bhilwara Hurda Rupaheli 2730 Private 840.045 0.0840
32 Bhilwara Hurda Rupaheli 2731 Private 467.907 0.0468
33 Bhilwara Hurda Rupaheli 2738 Private 2126.955 0.2127
34 Bhilwara Hurda Rupaheli 2734 Private 23.361 0.0023
35 Bhilwara Hurda Rupaheli 2735 Private 3.892 0.0004
36 Bhilwara Hurda Rupaheli 3502/2 Private 4299.26 0.4299
37 Bhilwara Hurda Rupaheli 3503/2 Private 137.646 0.0138
38 Bhilwara Hurda Rupaheli 3502/1 Private 7937.842 0.7938
39 Bhilwara Hurda Rupaheli 3503/1 Private 265.852 0.0266
40 Bhilwara Hurda Rupaheli 3517/5057 Private 4937 0.4937
41 Bhilwara Hurda Rupaheli 3987/3517 Private 3100.945 0.3101
42 Bhilwara Hurda Rupaheli 3516/2 Private 676.483 0.0676
43 Bhilwara Hurda Rupaheli 3516/1 Private 393.631 0.039%4
44 Bhilwara Hurda Rupaheli 3517/1 Private 81 0.0081
SUB TOTAL : | 52174.585 5.2175

1| Bhilwara Hurda Ganollya 574/239 Govt. 320737 0.0321
2 | Bhilwara Hurda Ganollya 575/239 Govt. 374.123 0.0374
3 | Bhilwara Hurda GaKrﬁgég’a 460 Govt. 3422.293 0.3422
4 | Bhilwara Hurda Garnoliya 347 Gout. 250.652 0.0260

Kheda
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Acquired Acquired
S| D | Tenal | VileoeName |\ e | Vg | A | At
' ' (in Sg. Mtr)) | (in Hact.)
5 | Bhilwara Hurda Garnoliya 437 Gowt. 63.741 0.0064
Kheda
6 | Bhilwara Hurda Garnoliya 438 Private 135.354 0.0135
Kheda
7 | Bhilwara Hurda Garnoliya 439 Private 2.951 0.0003
Kheda
. Garnoliya .
8 Bhilwara Hurda Kheda 443 Private 183.836 0.0184
9 | Bhilwara Hurda Garnoliya 442 Private 187.348 0.0187
Kheda
. Garnoliya .
10 Bhilwara Hurda Kheda 444 Private 404.508 0.0405
11 | Bhilwara Hurda Garnoliya 459 Private 848.814 0.0849
Kheda
12 Bhilwara Hurda Garmnoliya 458 Private 475.781 0.0476
Kheda
13 | Bhilwara Hurda Garnoliya 461 Private 660.486 0.0660
Kheda
SUB TOTAL : | 7339.624 0.7340
1 Bhilwara Hurda Aapaliyas 1 Govt. 3656.673 0.3657
2 Bhilwara Hurda Aapaliyas 21 Govt. 2185 0.2185
3 Bhilwara Hurda Aapaliyas 25 Govt. 154.958 0.0155
4 Bhilwara Hurda Aapaliyas 34 Govt. 291.176 0.0291
5 Bhilwara Hurda Aapaliyas 20 Private 243 0.0243
6 Bhilwara Hurda Aapaliyas 19 Private 182.187 0.0182
7 Bhilwara Hurda Aapaliyas 22 Private 1378.595 0.1379
8 Bhilwara Hurda Aapaliyas 23 Private 1865.658 0.1866
9 Bhilwara Hurda Aapaliyas 24 Private 316.967 0.0317
10 Bhilwara Hurda Aapaliyas 33 Private 699.691 0.0700
11 Bhilwara Hurda Aapaliyas 36 Private 619.499 0.0619
SUB TOTAL : | 11593.404 1.1593
1 | Bhilwara Hurda Nanga Ji Ka 1056/881 Private | 1511.877 0.1512
Kheda
2 | Bhilwara Hurda Nanga Ji Ka 995/755 Private 375.82 0.0376
Kheda
3 | Bhilwara Hurda Nanga Ji Ka 996/755 Private 47.826 0.0048
Kheda
SUB TOTAL : | 1935523 0.1936
Survey Acquired Acquired
S(r). l\lljair;;et;f N.?;?}ii(l)f Village Name No./Khasra TKE;? Area Area
' No. (in Sg. Mtr.) | (in Hact.)
1 Bhilwara Antali Kanvliyas 1986 Govt. 11510.387 1.1510
2 Bhilwara Antali Kanvliyas 2179 Govt. 1873.458 0.1873
3 Bhilwara Antali Kanvliyas 2180 Govt. 104.2 0.0104
4 Bhilwara Antali Kanvliyas 2181 Govt. 81.036 0.0081
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HILT =T TSI AT
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sr. | Nameof | Nameof |y o | noskoea | PO | “Ren | e
No. (inSq. Mtr.) | (in Hact.)

5 Bhilwara Antali Kanvliyas 2283 Govt. 2909.276 0.2909
6 Bhilwara Antali Kanvliyas 2284 Govt. 819.242 0.0819
7 Bhilwara Antali Kanvliyas 2354/1987 Private 25.314 0.0025
8 Bhilwara Antali Kanvliyas 1987 Private 317.222 0.0317
9 Bhilwara Antali Kanvliyas 1996 Private 135.664 0.0136
10 Bhilwara Antali Kanvliyas 1997 Private 10.512 0.0011
11 Bhilwara Antali Kanvliyas 2060 Private 51.52 0.0052
12 Bhilwara Antali Kanvliyas 2309/2061 Private 36.675 0.0037
13 Bhilwara Antali Kanvliyas 2062 Private 8.649 0.0009
14 Bhilwara Antali Kanvliyas 2139 Private 15.412 0.0015
15 Bhilwara Antali Kanvliyas 2140 Private 135.814 0.0136
SUB TOTAL : | 18034.381 1.8034

1 Bhilwara Antali Sanodiya 1129 Govt. 4.736 0.0005
2 Bhilwara Antali Sanodiya 1162 Govt. 495,395 0.0495
3 Bhilwara Antali Sanodiya 1666/1088 Private 4856 0.4856
4 Bhilwara Antali Sanodiya 1134 Private 21.333 0.0021
SUB TOTAL : | 5377.464 0.5377

1 Bhilwara Antali Bhawanipura 122 Govt. 1180.752 0.1181
2 Bhilwara Antali Bhawanipura 118 Govt. 558.170 0.0558
3 Bhilwara Antali Bhawanipura 212 Govt. 2037.572 0.2038
4 Bhilwara Antali Bhawanipura 124 Govt. 133.259 0.0133
5 Bhilwara Antali Bhawanipura 130 Govt. 143.175 0.0143
6 Bhilwara Antali Bhawanipura 238 Govt. 158.315 0.0158
7 Bhilwara Antali Bhawanipura 222 Private 98.941 0.0099
8 Bhilwara Antali Bhawanipura 220 Private 198.930 0.0199
9 Bhilwara Antali Bhawanipura 219 Private 60.504 0.0061
10 Bhilwara Antali Bhawanipura 217 Private 187.407 0.0187
11 Bhilwara Antali Bhawanipura 216 Private 160.936 0.0161
12 Bhilwara Antali Bhawanipura 214 Private 25.201 0.0025
SUB TOTAL : | 4943.162 0.4943

1 Bhilwara Antali Lirdiya Kheda 1200 Govt. 2268.779 0.2269
2 Bhilwara Antali Lirdiya Kheda 1232 Govt. 1035.079 0.1035
3 Bhilwara Antali Lirdiya Kheda 1557 Govt. 1042.062 0.1042
4 Bhilwara Antali Lirdiya Kheda 1201 Govt. 1222.736 0.1223
5 Bhilwara Antali Lirdiya Kheda 1217 Govt. 1659.473 0.1659
6 Bhilwara Antali Lirdiya Kheda 1218 Govt. 678.178 0.0678
7 Bhilwara Antali Lirdiya Kheda 1219 Govt. 17.15 0.0017
8 Bhilwara Antali Lirdiya Kheda 1181 Private 957.991 0.0958
9 Bhilwara Antali Lirdiya Kheda 1199 Private 10.737 0.0011
10 Bhilwara Antali Lirdiya Kheda 1212 Private 126.529 0.0127
11 Bhilwara Antali Lirdiya Kheda 1215 Private 932.185 0.0932
12 Bhilwara Antali Lirdiya Kheda 1216 Private 139.502 0.0140
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sr. | Nameof | Nameof |y o | noskoea | PO | “Ren | e

No. (inSq. Mtr.) | (in Hact.)
13 Bhilwara Antali Lirdiya Kheda 1231 Private 41.789 0.0042
14 Bhilwara Antali Lirdiya Kheda 1491 Private 318.538 0.0319
15 Bhilwara Antali Lirdiya Kheda 1494 Private 288.824 0.0289
16 Bhilwara Antali Lirdiya Kheda 1556 Private 491.728 0.0492
17 Bhilwara Antali Lirdiya Kheda 1558 Private 2102.156 0.2102
18 Bhilwara Antali Lirdiya Kheda 1939/1560 Private 1276.01 0.1276
19 Bhilwara Antali Lirdiya Kheda 1940/1560 Private 1102.748 0.1103
SUB TOTAL : | 15712.194 1.5712
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